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(QUALIFICATIONS AND
Rures, 1963

LIFEBOATMEN'S
CERTIFICATES)

The Minister of State in the Minis-
tary of Transport and Communica-
tions (Shri Raj Bahadar): Sir, I beg
to lay on the Table, a copy of the
Lifeboatmen's - (Qualifications and
Certificates) Rules, 1863 published in
Notification No. G.S.R. 194 dated the
2nd February, 1963, under sub-sec-
tion (3) of section 458 of the Merchant
Shipping Act, 1958. [Placed in Lib-
rary, See No. LT-994/63].

AwNUAL ReporTs OF THE INDIAN CEN-

TRAL JUTE COMMITTEE, INDIAN CENTRAL

Corron CoMMITTEE, INDIAN CENTRAL

ARECANUT COMMITTEE AND THE INDIAN

CentrAL CocoNur COMMITTEE FOR THE
YEAR 1961-62
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(i) Annual Report of the Indian
Central Jute Committee for
the year 1861-62,

[Placed in Library, See No. LT-
995/63].

(ii) Annual Report of the Indlan
Centray Cotton Committee for
the year 1961-62.
[Placed in Library, See No. LT-
996/63].

(illy Annual Report of the Indian
Central Arecanut Committee
for the year 1961-62.

[Placed in Library, See No. LT-
$07/63].

(iv) Annua] Report of the Indian
Central Coconut Committee
for year 1861-62,

[Placed in Library, See No. LT-
998}63).
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Committee

ANNUAL REPORT OF INDIAN Cncmr..
SvGarcaNE CoMMITTER

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrd
A. M. Thomas): Sir, I beg to lay on
the Table a copy of Annual Report of
the Indian Central Sugarcane Com-
mittee for the year 1961-62. [Placed
in Library, see No. LT-999/63].

12.02 hrs.

ELECTION TO COMMITTER
Nationan SHpPING Boarp

The Minister of Shipping in the
Ministry of Transport and Communi-
cationg (Shri Raj Bahadur): Sir, I
beg to move the following:

“That in pursuance of sub-sec-
tion (2) (a) of section 4 of the
Merchant Shipping Act, 1958, and
the National Shipping Board
Rules 1960, framed under the said
Act, the members of Lok Sabha
do proceed to elect, in such
manner as the Speaker may
direct, four members from among
themselves to serve as members
of the National Shipping Board
to be reconstituted with efTect
from the 1st May, 1963.”

Mr. Speaker: The question is:

“That in pursuance of sub-gee-
tion (2) (a) of section 4 of the
Merchant Shipping Act, 1958, and
the National Shipping Board
Rules 1960, framed under the sald
Act, the members of Lok Sabha
do proceed to elect, in such
manner as the Speaker may
direct, four members from among
themselves to serve as members
of the National Shipping Board
to be reconstituted with -effect
from the 1st May, 1963.”

The motion was adopted.
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